[LIST OF CASES WHERE CASE MANAGEMENT HEARING WAS HELD DURING THE MONTH OF JANUARY-2024

DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM REGISTRAT NAME VS
ION RESPONDENT FRAMINLISTING AFFIDAVI AFFIDAVI WRITTEN ORAL OTHER
NAME G THEOF T OFT OFARGUMEN ARGUME STAGES/H
ISSUES WITNESSE EVIDENCE WITNESS TS NTS EARING
S ES DATE
ISH. SANJEEV KU. 1301, [Suit ICS COMM-04.02.2021 [SOM D .01.20 [27.01.2025 [27.01.2025 [13.02.2025[17.02.2025 [17.02.202
IAGGARWAL, DISTRICT] [Extension [Recovery k11/2021 IDUEVEDI  VS|25 53
WUDGE (COMMERCIAL Block, Tis| INDMC
ICOURT)-01 [Hazari
[Courts,
IDelhi
1301, [Suit forCS COMMH+15.07.2024 [DHARAMEN M.}--- 23.01.2025 [23.01.2025 [13.02.2025[24.02.2025 [24.02.20 f----
[Extension [Recovery [763/2024 ISHAH VS| l25
[Block, Tis| [INNOVATIVE
[Hazari [TEXTILES LTD.
(Courts,
Delhi
1301, [Suit forlCS COMM-+29.01.2021 [SUDHIR 14.01.20 [27.01.2025 [27.01.2025 [03.02.202 [15.02.2025 [15.02.202}------
[Extension [Recovery [367/2021 IAGGARWAL VS o5 5 5
[Block, Tis| ISHIVA
[Hazari INTERNATION
[Courts, AL
Delhi
1301, [Suit forCS COMM-+02.09.2024 [SANDEEP [17.12.20 [14.01.2025 [14.01.2025 [14.01.2025[14.01.202  [14.01.202 |-------
[Extension [Recovery 947/2024 IGUPTA VSf24 5
Block, Tis| IMUNICIPAL
[Hazari ICORPORATION
ICourts, IOF DELHI
[Delhi
1301, [Suit forCS COMM-+29.11.2022 [PANASONIC - [11.02.2025 [12.02.2025 [17.02.2025/03.03.2025 [03.03.20 |-----
[Extension [Recovery [2589/2022 ILIFE 25
Block, Tis| ISOLUTION
[Hazari [[INDIA PVT)|
(Courts, [LTD. VS. AMIT
[Delhi IGUMBER
1301, [Suit forlCS COMM--03.06.2022 [SURAJ |- 21.01.2025 [03.02.2025(03.02.202 [18.02.2025 [18.02.202f----
[Extension [Recovery [1471/2022 IPRAKASH VS| 5 5
[Block, Tis| IMUNCIPAL
[Hazari ICORPORATION
ICourts, IOF DELHI
Delhi
01, [Suit forlCS COMM-+08.05.2023 PAIN BEARING|------ [12.02.2025 |05.03.2025/05.03.202 [19.03.2025 [19.03.202}-----
[Extension [Recovery [764/2023 & MILL STORE| 5 5
[Block, Tis| IVS.
Hazari INEELKANTH &
[Courts, ICO.
Delhi

2 |SH. RAJESH KUMAR GOEL,CENTRAL INIL
IDISTRICT JUDGH
((COMMERCIAL COURT)-02

I3 [SH. ILLA RAWAT, DISTRICTICENTRAL 1303, [Suit forCS.COMM  [22.07.2024 JABID ALI VS[13.01.20 [03.02.2025(10.02.2005 [24.02.202 [10.03.2025 [10.03.202
WUDGE, COMMERCIAL [Extension [Recovery [789/2024 IM/S COOlj25 5 5
ICOURT-03 Block, Tis| J[HOME INDIA &

[Hazari IORS
[Courts,
IDelhi
1303, [Suit forlCS.COMM  [06.09.2024 [M/S A. B. PAL}15.01.20 [13.02.2025 [21.02.2025 [24.02.202 [03.03.2025 [03.03.20
[Extension [Recovery 969/2024 JELECTRICALS |25 5 25
[Block, Tis| [PVT. LTD. V¢
[Hazari ISUHAIL
[Courts, JAKHTAR,
Delhi IPROP. M/S|
IAMAN

- ASoncTATEG

4 [MS ANIL KUMAR SISODIA,CENTRAL 04 TRADE ICS (COMM)-30.09.2024 [M/S ADOR[08.01.20[PE- BEFORE [BEFORE [BEFORE [24.02.20
[DISTRICT JUDGE), [EXTENSIO MARK 1080/2024 EDING LTDJ25 30.01.2025 [PE- IDE- 24.02.2025 |25
ICOMMERCIAL COURT-04 [N BLOCK] S. BANAL JAND [30.01.2025 [12.02.2025]

[THC ELD PVT| 01.02.2025
[DELHI [LTD. IDE-
[12.02.2025
IAND
1304 IRECOVERY [CS (COMM)-13.05.2024 [LOKESH 14.01.20 'ﬁi}- BEFORE [BEFORE [BEFORE- [07.03.20
[EXTENSIO 590/2024 IKUMAR VSf25 14.02.2025,PE —DE- l07.03.2025 [25
IN  BLOCK]| IMANOJ [17.02.2025 [14.02.2025 [25.02.202 [0
[THC [KUMAR GUPTA IAND 5
IDELHI 18.02.2025
IDE-
25.02.2025
1304 IRECOVERY [CS (COMM)-23.09.2023 [SINTEX BAPIfi5.01.20 [PE BEFORE [BEFORE [BEFORE- [11.03.202
[EXTENSIO [1264/2023 ILTD. VSi25 [10.02.202 [PE- IDE- [11.03.2025 |5
IN  BLOCK]| IDEEPAK 5, [10.02.2025 [14.02.2025
[THC [KUMAR 11.02.2025
IDELHI IAND12.02.
2025 DE-

14.02.2025,




DISTRICT COURT

CASE TYPE

CASE NO.

DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM REGI NAME VS
1304 [RECOVERY [CS (COMM)11.09.2024 [M/S JN GUPTAl8.01.20 [PE- BEFORE [BEFORE [BEFORE- [24.03.20
[EXTENSIO 1000/2024 & CO. VSj25 12.02.2025 [PE- IDE- 24.03.2025 |25
IN  BLOCK] IMANGLA IAND 12.02.2025 |04.03.202
[THC [HOISTS ~ PVT)| 13.02.2025, 5
[DELHI ILTD. -
04.03.2025
IAND
1304 IRECOVERY [CS (COMM)-03.05.2024 [LAXMI 20.01.20 [PE- [BEFORE [BEFORE [BEFORE [04.04.20
[EXTENSIO 554/2024 [PUBLICATIONS|25 07.03.2025 |PE- IDE- 4.04.2025 |25
[N BLOCK| [PVT. LTD| IAND 7.03.2025[21.03.2025]
THC ISHILPI GARG 10.03.2025
[DELHI IDE-
21.03.2025
JAND
1304 [RECOVERY [CS(COMM)- [30.01.2024 [STATE  BANK21.01.20 [PE- BEFORE [BEFORE [BEFORE- [25.03.202
[EXTENSIO 173/2024 IOF INDIA VS5 25.02.2025 [PE- IDE- I25.03.2025 |5
IN  BLOCK] ISHASHI SETHI [NAD [25.02.2025[10.03.2025]
[THC 27.02.2025
IDELHI IDE-
[10.03.2025
IAND
1304 [RECOVERY [CS(COMM)- [06.06.2024 [RAJNEESH 27.01.20 [PE- BEFORE [BEFORE [BEFORE- [02.04.20
[EXTENSIO [703/2024 ERMA VS|25 19.02.2025,PE- IDE- 102.04.2025 |25
IN BLOCK| ISACHIN [20.02.2025(19.02.2025 [19.03.2025|
[THC ISHARMA IAND
[DELHI 21.02.2025
IDE-
[19.03.2025
FESENY
1304 [RECOVERY [CS IM/S  MOHAN}28.01.20 [PE- BEFORE [BEFORE [BEFORE [05.04.20
[EXTENSIO COMM)/691 [ELASTIC  PVT]2s5 28.02.2025|PE- IDE- 5.04.2025 [25
IN  BLOCK]| 2022 ILTD V/S SMT b DE-28.02.2025[18.03.2025)
[THC ISUNITA GUPTA] 17.03.2025
[DELHI JAND OTHERS IAND
18.03.2025
1304 [RECOVERY [CS 08.04.2023 M/S KEWAL IPE- BEFORE [BEFORE [BEFORE [08.04.20
[EXTENSIO COMM)1817, IBROTHERS V/S| 3.03.2025[PE- IDE- 8.04.2025 25
[N BLOCK]| 2019 IBASHKIN [TO 5.03.202525.03.202
[THC ISHARMA 05.03.2025 5 AND|
IDELHI - [26.03.202
25.03.2025 5
IAND
c
ISH. MANOJ KUMAR|CENTRAL NIL
IDISTRICT JUDGE|
(COMMERCIAL COURT)-05
ISH. NIKHIL CHOPRA, DJ|ICENTRAL Kuio [CS (COMM) [1296/2024 [26.11.2024 [SONU BHATIAR1.01.20[7 "  03.02.2025[17.02.20255.02.2025 [25.02.202]NA
ICOMM-06 TIS HAZRI COURT] S. MCD 25 5
ICENTRAL DELHI
k1o [CS (COMM) [1297/2024 [26.11.2024 [SONU BHATIAR1.01.20 [ [03.02.2025(17.02.2025[25.02.2025 [25.02.202NA
S. MCD 25
Z500) IcS (COMM) [1274/2023 [27.09.2023 |[CANARA BANK08.01.20[ 6.03.2025[19.03.2025[27.03.2025 [27.03.202]NA
IVS.SUSHIL  |o5 5
k1o ICS (COMM) |2037/2022 [25.08.2022 [SURYA ROSHNI15.01.20 [PE- [19.03.2025 [02.04.202 [17.04.2025 [17.04.202NA
ILTD. VS. M/Sles [19.03.2025
[KRISHNA DE-
[POWER 02.04.2025)
ISYSTEMS
k1o ICS (COMM) [1366/2023 [17.10.2023 [D.S. 20.01.20 [05.03.2025[26.03.202 j03.04.2025 [03.04.20 [NA
IPROMOTERS [255 5 25
IDEVELOPERS
[PVT. LTD. VS|
IGOVERDHAN
ERMA
Iprarian
ISH. MUKESH KUMARICENTRAL 1302 ICS(COMM) [1080/2023 [22.07.2023 [M/S  DINESH[28.10.20[19.02.2025 [19.02.2025 [19.02.2025[17.03.2025 [20.03.20 [03.03.2025
IGUPTA, DISTRICT JUDGE, ISANITARY _4 125 &
ICOMMERCIAL COURT-07 ISTORE VS M/ [07.03.2025
[BP CONTRACTS| DE)
[PVT. LTD.
1302 ICS(COMM) |p12/2024 07.02.2024 [MEENU  JAIN|07.01.20 [06.02.2025/06.02.2025/06.02.202 [27.02.2025 [06.03.20 [18.02.2025
S SACHINJ25 5 los DE)
[KUMAR




ISH. GORAKH NAT
[PANDEY, DISTRICT JUDGE,
ICOMMERCIAL COURT

DISTRICT

COURT
ROOM
INIL

CASE E

CASE NO.

DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

REGIL

NAME VS

ISFL. DEEPAK GARG)
IDISTRICT JUDGE,|
ICOMMERCIAL COURT-09

ICENTRAL

1309 THIRD)
[FLOOR
[EXTENTIO
[N BLOCK

S (COMM.)

[CS/COMM./
B95/2024

17-08-2024

Polymers|
nd Chemicals
imited v
hreyansh

[Healthcare
[Private Limited

07.01.20
25

[Plaintiff
levidence
7.02.2025

ITHIN 10]
[DAYS

ITHIN fon request
10 DAYS fafter  thd
conclusion
f evidene

on
request
jafter  the]
conclusio
of
levidene

Bog THIRD
[FLOOR
[EXTENTIO
IN BLOCK

ICS (COMM.)

ICS/COMM./
04/2024

l15-05-2024

[The Indian|
[Express Privatel
[Limited Vi
ISignet Mediaf
[Service Pvt Ltd

08.01.20]
25

Plaintiff
levidence
[27.01.2025
[to
7.02.2025
Defendant
levidence

TTHIN
EEKS

TTHIN
EEKS

1309 THIRD)
[FLOOR
[EXTENTIO
IN BLOCK

ICS (COMM.)

[CS/COMM./
1484/2023

06-11-2023

ISANDISK  LLQ

s ASHOK|
IKUMAR  AND|
IORS

09.01.20
25

ISchedule

e
[prepared

n next
date off
lheairng

ITHIN

EEKS

WITHIN

WEEKS

o

ISH. AJAY PANDEY,|
IDISTRICT JUDGE|
ICOMMERCIAL COURT

ICENTRAL

1307

(Civil

ICS
COMM)/93
2/2024

|30-08-2024

IPAPPU SETH Vs
IMUNICIPAL
ICORPORATION
IOF DELH]|
[THROUGH IT§
ICOMMISSIONE
IR

07

(Civil

Ics
COMM)/44
5/2024

08-04-2024

SILK Vs M/
SACHDEVA
SONS
ISACHDEVA
JAND SONS

IM/s BANARASI}----

Bo7

(Civil

CS
COMM)/138|
2024

[22-01-2024

[Kiran Shoe
Manufacturers
Pvt  Ltd V.
[FOGGLITE
[INDUSTRIES

1307

(Civil

ICS
COMM)/25
9/2024

l17-02-2024

[Harbhajan Sing]
Malhotra Vi
[Harender

[Kumar Chauhan

1307

(Civil

ICS
COMM)/921
2024

27-08-2024

INAY GOYAI]
s M/s JINDAL
[TRADERS

07

(Civil

CS
COMM)/64
6/2024

[28-05-2024

[Hero InvestCorpy
[Private  Limited
land Anr. Vs Mr|
IDaulat

i

ISH. S.S RATHI, DISTRICT]
JUDGE, COMMERCIAL
ICOURT

ICENTRAL

310

ICS (COMM)

[CS (COMM)/282,

22-02-2024

[Hero Investcorp
[Private  Limited}
nd anr. Vi
[Satish
[Rajpurohit

07.01.20
25

ILC
ppointed
ffor
levidence
recording

|As pei|
rder,
[parties  t
ffile list off
witnesses,
if any,
within 15|
£

310

ICS (COMM)

S (COMM)/968}05-09-2024

IPUNJAB
INATIONAL
IBANK V|
PAITEX
[HANDLOOM
[THROUGH
IPROPRIETOR

oANTTAY

07.01.20
25

IPE-
[27.01.2025

ICS (COMM)

ICS (COMM)/T 13!

121-10-2024

IDARSHAN LAL|
JAND SONS PVT),
ILTD. V|
IBHAGWATI
ISAREES ~ AND|
JANR.

07.01.20
25

IPE-
0.01.2025

ICS (COMM)

[CS (COMM)/104

20-09-2024

ISri  Aishwaryaj
[Food Industrie:
[Private Limited)]
s Aishwaryal
|Agriprocessors
[Private Limited

07.01.20
25

ILC
lappointed
ffor
levidence
recording

|As pejf
rder,

[parties  t
ffile list of
itnesses,
if any,

ithin 15
£



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#

DISTRICT COURT CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM REGL

NAME Vi

1310 ICS (COMM) [CS (COMM)/121}129-10-2024 |[ANKUR 09.01.20[PE- - |As pe
IGAMBHIR  Vs25 21.01.2025 rder,
ISYSCOM [parties  tof
IPOWER ffile list of
ISOLUTIONS witnesses,
[PRIVATE LTD. if any,
ithin 15|
- £
1310 °S (COMM)  [CS (COMM)/144130-10-2023 [VIVA  BOOKSj10.01.20 |- ILC F
IPRIVATE  LTDp5 lappointed
s FUTURE ffor
JAND ORS levidence
recording
10 ICS (COMM)  [CS (COMM)/996110-09-2024 [M/s ANUJ10.01.20 | ILC F
IRATAN 25 lappointed
[TEXTILES PVT| ffor
ILTD Vs M/s SAI| levidence
IDESIGN recording
[INTERNATION
AL
1310 ICS (COMM) [CS(COMM)/386119-03-2024 [Din Dayal Vs10.01.20 | [LC -
[Shakti  Tradinges ppointed
ICo ffor
levidence
recording
1310 ICS (COMM) [CS (COMM)/917j24-08-2024 [VARUN 13.01.20 F |As pe!
[TEXTILES  Vs25 rder,
IM/S [parties  t
ISHUBHANGI ffile list of
ISAREE [witnesses,
ICOLLECTION if any,
ithin 15
d £
10 °S (COMM) [CS (COMM)/532127-03-2023 [MR. RAMESH[16.01.20 | ILC -
ICHANDER 25 lappointed
IBAGGA Vs M/S| ffor
IGREENLITE levidence
IPOLYMERS LLP| recording
1310 ICS (COMM) [CS (COMM)/997110-09-2024 [GREENLAND [20.01.20f ILC -
IFINANCE ANDyp25 lappointed
[LEASING PVT| ffor
ILTD Vs MAMTA| levidence
IBHARDWAJ recording
JAND ORS.
1310 ICS (COMM) [cS (COMM)/999h10-09-2024 |GREENLAND [16.01.20 [ ILC -
IFINANCE ANDyp5 ppointed
[LEASING PVT| ffor
ILTD v levidence
IGAURAV recording
IEHARDWAJ
2 (SH. RAVINDER BEDIL,CENTRAL [NIL
IDISTRICT JUDGE,
ICOMMERCIAL COURT

13 [SH. SANJEEV KUMARICENTRAL NIL
ISINGH, DISTRICT JUDGE,
ICOMMERCIAL COURT

g4 [SH. ASHUTOSH KUMAR,|WEST les ICS(comm)/6 [19-09-2023 [Mohan Meakinjt7-0o1- [Nil INil il il il il
IDISTRICT JUDGE| 3/23 ILimited Vs. Jain2025
I(COMMERCIAL COURT) [Departmental
IStore
[Partnership
[Firm and Anr

ICS kcs(comm)/80j07-10-2022 [Bank of Barodaj20-o1- [Nil INil il il il il
18/2022 s. Mr. Shiv2o25
|IShankar Prasad|
[Prop. M/
ISonphy  Saree|
ICentre

ICS ICS(comm)/7 [20-10-2023 [Rajeev Dave VsJ30-01- [Nil INil il il il il
85/23 [Yashabh Kumar2025
IProp. Of M/s Sai
|Apparels

5 [MS. HEMANI MALHOTRA,|WEST ICSCOMM  [|515/2024  [01-07-2024 [M/s Shivaniji3-12-  [15-02-2025[15-02-202515-02- - - -
IDISTRICT JUDGE| [Leather  Clothj2zo24 2025
I(COMMERCIAL COURT)-02 [ndustries Vs
Pitender Mishra



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#

SR COURT DISTRICT COURT CASE E CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

L ROOM REGI NAME VS
16 SH. DIG VIJAY SINGH, ST INIL
IDISTRICT JUDGH
I((COMMERCIAL COURT)-03
7 (SH. SANJAY JINDAL,WEST INIL
IDISTRICT JUDGH
I((COMMERCIAL COURT)
18 [SH. AJAY GUPTA, DISTRICTWEST NIL
WUDGE (COMMERCIAL/
ICOURT)
o [SH. NARESH KUMARWEST INTL
[MALHOTRA, DISTRICT]
WUDGE (COMMERCIAL
ICOURT)
20|SH. ANURAG SAIN,/NEW DELHI |1 ICS(COMM) |14/2024 05.01.2024 [BANK 0OH09.01.20WITHIN ITHIN [NOT IDATE NOTJDATE [FINAL
IDISTRICT JUDGE| [NDIA VS. MR|25 NE NE IFILED IGIVEN INOT IARGUMEN|
((COMMERCIAL COURT)-01 IGHANSHYAM EEK EEK IGIVEN [T/
[RAT [13.05.2025
ICS(COMM) [199/2021 16.06.2021 [M/S ALGOJI}23.01.20 WITHIN ITHIN [NOT IDATE NOT|DATE [FINAL
[ENTERPRISES |25 IONE IONE [FILED IGIVEN INOT IARGUMEN|
[PRIVATE EEK EEK IGIVEN [T/
[LIMITED VS. [17.041.202
IRACHIT SETH 5
ICS(COMM) [708/2023 [22.12.2023 [M/S JAGANJ27.01.20 WITHIN ITHIN [NOT IDATE NOTDATE [FINAL
INATH 25 IONE IONE [FILED IGIVEN INOT IARGUMEN|
[NDUSTRIES WEEK EEK IGIVEN [T/
THROUGH IT§| 0.05.2025
JARTNER MR|
ISAURABH
JANAND Vs M/S|
poL
21 [SH. VIDYA PRAKASH,/NEW DELHI |25 ICS (COMM.) W35/2023 |01.08.2023 [SWAMI 03.01.20 WITHIN ITHIN [NOT IDATE NOT|DATE MISC.
[DISTRICT JUDGE| [NDUSTRIES |25 NE NE IFILED IGIVEN INOT IAPPREAN
((COMMERCIAL COURT) Vs WEEK EEK IGIVEN [CE
INDUSIND| 3.04.2025
[BANK LTD.
ICS (COMM.) |559/2024 [18.07.2024 [Raj Kumarjo8.01.20/WITHIN TTHIN [NOT IDATE NOT|DATE IMISC.
IGulati Andi25 IONE IONE [FILED IGIVEN INOT IAPPREAN
thers EEK EEK IGIVEN [CE
Vs [17.04.2025
M/s  Merit
[Exports Pvt Ltd
ICS (COMM.) [260/2023 |01.05.2023 [SPECTRUM 08.01.20/WITHIN ITHIN [NOT IDATE NOTDATE IMISC.
ISAFETY 25 IONE IONE [FILED IGIVEN INOT IAPPREAN
ISOLUTIONS WEEK EEK IGIVEN [CE
[PVT. LTD. [22.04.2025
Vs
ARTEMIS
[ELECTRICAL
l.n
ICS (COMM.) |540/2023 |11.10.2023 [SUNNY [t0.01.20 WITHIN ITHIN [NOT IDATE NOTDATE IMISC.
[EXPORTS PVTl25 IONE IONE [FILED IGIVEN INOT IAPPREAN
ILTD WEEK EEK IGIVEN [CE
[PROPRIETOR [21.02.2025
OF NUTECH]
IPACKAGINGS
Vs
NZATRITAY
ICS (COMM.) |361/2024  |24.04.2024 [Amber Tour Pvij13.01.20 WITHIN TTHIN [NOT IDATE NOT|DATE IMISC.
Lt 25 NE NE IFILED IGIVEN INOT IAPPREAN
Vs WEEK EEK IGIVEN [CE
United Indi: 1.05.2025
[[nsurance C
ILtd
ICS (COMM.) W56/2022  [26.05.2022 [LAKSHYA l15.01.20 WITHIN ITHIN [NOT IDATE NOT|DATE IMISC.
INDIA GROUP |25 IONE IONE [FILED IGIVEN INOT IAPPREAN
s EDIT ONE WEEK EEK IGIVEN [CE
INTERNATION [28.04.2025
AL
ICS (COMM.) 1623/2023 |07.11.2023 TKRAM [t7.01.20 WITHIN ITHIN [NOT IDATE NOTDATE IMISC.
[BANSAL ANDl25 IONE IONE [FILED IGIVEN INOT IAPPREAN
JANR. WEEK EEK IGIVEN [CE
Vs [19.05.2025
KALPANA|
ISINGH




DISTRICT COURT

ROOM

CASE NO.

DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

REGL

ICS (COMM.) 67/2024 [19.01.20245 [NIRMAL [20.01.20|WITHIN ITHIN [NOT IDATE NOT|DATE MISC.
[FIBRES PVT25 NE NE IFILED IGIVEN INOT IAPPREAN
ILTD EEK EEK IGIVEN [CE
s [20.05.2025
KhATOR|
[TECHNICAL
[TEXTILES PVT
o
ICS (COMM.) 629/2023  [26.05.2023 [ROOP GANDHI [24.01.20WITHIN ITHIN [NOT [DATE NOTDATE  MISC.
s 5 IONE IONE [FILED IGIVEN INOT IAPPREAN
SHAILANDER] EEK EEK IGIVEN [CE
ISINGH [16.05.2025
ICHAUHAN
ICS (COMM.) |553/2024  |15.07.2024 [Bajrang Lall27.01.20 WITHIN ITHIN [NOT IDATE NOTDATE IMISC.
[Proprietor Ofl24 IONE IONE [FILED IGIVEN INOT IAPPREAN
/s WEEK EEK IGIVEN [CE
P S Moulding 0.05.2025
Vs
M/s Tdi
[Infracorp India
I+
ICS (COMM.) [251/2024  |13.03.2024 [BANK OF30.01.20WITHIN ITHIN |[NOT [DATE NOTDATE  MISC.
INDIA 24 IONE IONE [FILED IGIVEN INOT IAPPREAN
Vs WEEK EEK IGIVEN [CE
LOVE KUMAR| 10.03.2025
IPROP. OF M/S J|
IS TRADING
ICS (COMM.) Wo4/2024 |07.05.2024 [NOVATEUR 130.01.20|WITHIN ITHIN [NOT IDATE NOT|DATE IMISC.
[ELECTRICAL |24 NE NE IFILED IGIVEN INOT IAPPREAN
JAND DIGITAL EEK EEK IGIVEN [CE
SYSTEMS PVT| 19.05.2025
ILTD.
Vs
M/S SANVIK|
lexicTnEEDE
22 SH. VINEETA GOYAL,[NEW DELHI |[NIL
[IDISTRICT JUDGH
(COMMERCIAL COURT)-03
23 [MS. SAVITA RAO, DISTRICT|SOUTH 12, New(Civil Suit ICS (COMM)@28.02.2024 |Arvind ~ Yadavo9.o1.20withn  inf19.02.2025 [28.02.202 [NIL INIL INIL
WUDGE(COMMERCIAL ICourt 3/24 s. Paridhil25 eek 5
ICOURT) Block-T ISpace Infra
12, New(Civil Suit ICS (COMM)18.03.2023 [A C VARSHNEY|15.01.20 withn  inj03.02.2025[NIL INIL INIL INIL
ICourt 156/23 s. NAVYUGApRs5 eek
Block-I [ENGINEERING
ICO LTD
2, New(Civil Suit ICS (COMM)21.09.2022 [ALGORT 20.01.20{withn  in{30.01.2025 [NIL 127.02.2025 [NIL INIL
(Court I553/22 [TECHNOSOLUTJ25 eek
Block-I [ONS PVT LTD|
s. SKY|
ICONSTRUCTIO
IN COMPANY
12, New(Civil Suit ICS (COMM)08.01.2024 [M/s S. K. Aari23.01.20withn  in[27.02.2025 [10.03.2025NIL INIL INIL
ICourt 9/24 [Embroidery Vs/|25 eek
Block-I ICharming
[Embroideries
[Pvt Ltd
12, New(Civil Suit ICS (COMM)06.04.2024 [State Bank Off27.01.20 [NA INA INA INA INA 06.03.2025
ICourt 164/24 [ndia Vsf25
[Block-I [Bijender Singh
12, New(Civil Suit ICS (COMM)13.09.2024 [DINESH 27.01.20 withn  inj04.03.2025017.03.2025|NIL INIL INIL
(Court U35/24 [KUMAR GUPTA]25 eek
[Block-I Vs. SAT]
[KARTAR
24 [MS. ANURADHA SHUKLASSOUTH 6, NewCommercial [CS(COMM) [24.01.2025 [BULLAND F 9.04.20251 130.04.202 | - F
IBHARDWALJ, DISTRICT| ICourt k35/2021 [LEASING 5
WUDGE(COMMERCIAL IBlock-I [FINANCE \E|
ICOURT) RAVI BAJPAT
25 [SH. SANDEEP YADAV ISOUTH NIL




SR COURT DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

L ROOM REGI NAME VS

26 |SH. SANJEEV KUMAR[SOUTH 20, NewCommercial [CS 08.05.2024 [CASA2  STAYS- 05.02.2025} - F I27.02.202[17.02.2025
ISINGH, COMMERCIAL ICourt COMM)/22 [PRIVATE b 5 IAND
ICOURT. [Block-1T 6/2024 ILIMITED VS 10.02.2025 [20.02.2025

[BINEET [FOR D.E.
[TRIPATHI
29, NewCommercial [CS 07.06.2023 [[FFCO-MC [13.01.20 [22.02.2025} F F F F
ICourt COMM)/355| ICROP SCIENCEj25
Block-1T 2023 [PRIVATE
[LIMITED VS
[[FFDC KBSK|
[PIRGAIN
IKUTUBGANJ
129, NewlCommercial [CS 01.08.2024 [VINOD GUPTA [29.01.20 [25.02.2025} F - - F
ICourt COMM)/36 S M/S NIRAls
Block-11 /2024 [HOSPITALITY
ILLP & ORS.
29, NewCommercial [CS 07.06.2023 [PRUSTEL 131.01.20 [17.02.2025 | S - I -
ICourt COMM)/35 ILIVING  PVTJ|25
[Block-IT 16/2023 LTD. VS
[PRAMOD
IGUPTA & ANR.

27 [SH. LOKESH KUMARSOUTH ko,  NewCS/COMMER [CS/COMM/313/01/2023 [PANASONIC [i5/01/2 | l09/10/202 | - I [25/02/202
ISHARMA, DISTRICT]| ICourt ICIAL 13/2023 ILIFE 024 23 5
JUDGE(COMMERCIAL Block-11 ISOULUTIONS
ICOURT) [NDIA P. LTD|

S AMIT]

[ENTERPRISES
ko,  New/CS/COMMER [CS/COMM/3[27/11/2019 |ASHISH 9/02/2 |- l24/04/202 | = = lo7/03/202
ICourt ICIAL B4/2019 JAGGARWAL VSo24 23 5
Block-IT IM/S  RACING|

[PROMOTIONS

IP. LTD.
ko,  New/CS/COMMER [CS/COMM/6[24/11/2022 [M/S  POTHOS?21.02.20| [26/04/202 | + F 6/03/202
[Court ICIAL 60/2022 ISOLUTIONS VSi24 23 5
Block-IT M/S D. K|

ICHEMICALS P

ILTD
ko,  NewCS/COMMER [CS/COM/12/04/01/2022 [MERCHANTS [22/02/2} l30/04/202} - - 2/02/202
ICourt ICIAL 2022 ICOURIER Plo24 23 5
Block-IT [LTD. VS SURYA

ICARGO
ko,  NewCS/COMMER[CS/COM/65 [19/11/2022 [STATE  BANK]28/02/2} F F - - l04/04/202
ICourt ICIAL /2022 IOF INDIA VSo24 5
Block-1T IRAJ KUMAR
ko,  NewCS/COMMER [CS/COM/60 [26/08/2023 [IV I30/05/2 F F - - 19/02/202
ICourt ICIAL lo/2023 ICOMMUNICATIjo24 5
Block-IT ION VS JAKSON|

ILTD.
ko, New|CS/COMMER [CS/COM/38 [08/06/2023 [M/S NLMKpo/o07/2 | F I - I 7/03/202
ICourt ICIAL 2/2023 [[NDIA SERVICEjo24 5
[Block-IT ICENTER \E|

[POSCO

[POGGENAMP

JELECTRICAL

ISTEEL
ko,  NewCS/COMMER [CS/COM/23 |04/09/2024 [M/S ~ PUNAMo3/07/2 | [28/10/202 | - I lo7/02/202
ICourt ICIAL /2020 IPRIYADARSHI (024 23 5
[Block-IT INI VS AMMAN|

[ULLAH
ko,  NewCS/COMMER [CS/COM/54 [27/09/2023 [AKMY 25/09/2 | [26/11/2024} + - 10/03/202
ICourt ICIAL l/2023 [BUILDCON  Plo24 5
[Block-1T ILTD. VS SM({

[ENTERPRISES

IP. LTD.

28SH. LAL SINGH, DISTRICT|SOUTH-EAST[18 BLOCK 1CS(COMM) [387/2024  [20.05.2024 [LALLAN 16-01- 3-02- 3-02- 19-02- 10-02-2025 [14-02-
WUDGE [PRASAD 2025 2025 2025 2025 l2025

IGUPTA Vs M/:

[FLYFLOT

ICHITS PVT)

ILTD. AND ORS.




DISTRICT COURT . DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

L REGI NAME VS

29 [MS. NEELAM SINGH,[SOUTH-EAST NIL
IDISSTRICT JUDGE

I30|SH. AJAY KUMAR JAIN ISOUTH-EAST [NIL

131 [MS. ANU GROVER BALIGA [SOUTH-EAST 21 ICOMMERCIA j971/2021 08.12.21 ISH. 25.09.20[18.10.2024 [29.11.24  [16.11.24 |- - [PE-12,13,19

IL SUIT [HARVINDER |24 IFEB, 2025,
ISINGH Vs. MAN| DE-27,28
IMOHAN SINGH] IFEB, 2025,
F.A.-
02.04.25
[COMMERCIAICS COMM /45054 JIADBUFFS 08/1024 [23.10.24 |- = - - [PE:-
IL SUIT K49/223 IMEDIA 7.01.25
[PROVIATE [DE:-
[LIMITED Vs [13.01.25
IBERKOWITS IAND F|
[HAIR AND| IARG.:-
ISKIN CLINIC 24.02.25

132 |SH. BHUPESH KUMAR ISOUTH-EAST [NIL

133[MS. NEERA BHARIHOKE,SOUTH-EASTNIL
IDISTRICT
WUDGE(COMMERCIAL
ICOURT)

134 [MS. NIRJA BHATIA[SOUTH-EAST [NIL
IDJ(DIGITAL)-07, SOUTH]

[EAST DISTRICT,

135 [SH. RAJ KUMAR TRIPATHI,SOUTH-EAST|NIL
[IDISTRICT
WUDGE(COMMERCIAL
ICOURT)

136 |[SH. PITAMBER DUTT,[EAST IRECOVER [311/2024 15-10-2024 [LEELARAM [14-01-2025 |- k. k. I P.E-15-{
[DISTRICT JUDGE| Y [VS. MS l02-2025
((COMMERCIAL COURT) ISIKKA ID.E.-22-

IPROMOTER l02-2025,
IS PVT.LTD. [FINAL
JARGUME]
INT-01-
lo3-2025
[RECOVER [371/2023 12-10-2023 [CATURA 16-01-2025 - - |- |- .- P.E-06-
[y [TECH 2-2025
IAUTOMATI ID.E.-21-
ION lo2-2025
IPVT.LTD. [FINAL
[VS. KIRAN| IARGUME]
MODI INT-28-
lo2-2025
IRECOVER [236/2024 21-08-2024 [RUMA 16-01-2025 - - - - - P.E-03-
Ve IBERA VS| l02-2025
HERO ID.E.03-
[ELECTRIC l02-2025
[VEHICLE [FINAL
IPVT.LTD. JARGUME]
INT-27-
2-2025
[RECOVER [258/2023 [26-07-2023 [PUNJAB [24-01-2025 P.E-14
Y [NATIONAL l02-2025
BANK VS| ID.E.28-
[M/S STRIKE| 2-2025
ICOLLECTIO [FINAL
N JARGUME]
INT-06-
lo3-2025
[RECOVER [201/2024 109-07-2024 [PAWAN I20-01-2025 P.E-19-
4 ISINGHAL 2-2025
[VS. GIR| ID.E.22-
IMOVERS 2-2025
[FINAL
IARGUME]
INT-01-
3-2025




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

L ROOM REGI NAME VS

137 MS. RUBY ALKA GUPTA,EAST INIL
IDISTRICT JUDGH
I((COMMERCIAL COURT)

138 |SH. SANJEEV KUMARINORTH-EAST[201 It ICS 106/2024 ICENTRAL 04.01.20WITHIN 10[YES [NO DAYS§TO BE]29-01-2025
IMALHOTRA, DISTRICT] COMMERC] [BANK OFj25 IDAYS [PRIOR TOHEARD [- P.E. 15
WUDGE (COMMERCIAL)-01 IAL)/CIVIL INDIA VS| [FINAL N  24402-2025 -

IMADAN JIARGUMEN [02-2025 [D.E. 24-02-|
T 025 E
[FINAL
IARGUMEN|
[r's
2 ICS 117/2024 [RAMESH 07.01.20 [WITHIN 10[YES INO DAYYTO BE27.01.2025
COMMERC] [YADAV VS5 IDAYS [PRIOR TOHEARD |- P.E.
IAL)/CIVIL JAWDHESH [FINAL JON  28-17.02.2025
[KUMAR JARGUMEN |02-2025 [~ D.E|
ISHARMA T [28.02.2025
-  FINAL
IARGUMEN|
[r's
3 ICS 11/2020 ISAKET 13.01.20 WITHIN 10[YES [NO 3 DAYYTO BE30.01.2025
COMMERCI ISACHDEVA VSi25 IDAYS [PRIOR TOHEARD [~ D.E|
IAL)/CIVIL JANIL PANDIT [FINAL N 12.02.2025
JARGUMEN [12.02.202-  FINAL
T 5 IARGUMEN|
[r's
23 ICS [73/2024 JABDUL LATIF16.01.20 [WITHIN 10[YES INO 13 DAYYTo BEj12.02.2025
COMMERC] S. MR WASIMf25 IDAYS [PRIOR TOHEARD |- P.E.
IAL)/CIVIL ISHAH [FINAL N [28.02.2025
JIARGUMEN [12.03.202|- D.E|
T 5 12.03.2025
-  FINAL
IARGUMEN|
[r's
5 ICS 133/2024 |[LAHEEK KHAN[t17.01.20 [WITHIN 10[YES INO 3 DAYYTO BEj06.02.2025
COMMERC] S KASIM 25 IDAYS [PRIOR TOHEARD R,
IAL)/CIVIL [FINAL JION
JARGUMEN [10.03.202
T 5 [10.03.2025
-  FINAL
IARGUMEN|
TS
6 ICS [71/2024 ISH MOHDj22.01.20 WITHIN 10[YES NO 13 DAYS§TO BEj15.02.2025
COMMERCI JAMIR VS5 IDAYS [PRIOR TOHEARD |- P.E.
IAL)/CIVIL IDIWAN SINGH] [FINAL N [22.02.2025
[YADAV JARGUMEN |01.03.202[— D.E|
T 5 1.03.2025
-  FINAL
IARGUMEN|
TS
7 ICS I56/2024 [UNION BANK|24.01.20WITHIN 10YES INO I3 DAYYTO BEo07.02.2025
COMMERC] F INDIA VS5 IDAYS [PRIOR TOHEARD [~ D.E]
IAL)/CIVIL JARCHANA JHA [FINAL JION [13.02.2025
JARGUMEN [13.02.202-  FINAIL
r 5 IARGUMEN|
TS
8 ICS 18/2024 [RAJINDER 25.01.20 [WITHIN 10[YES NO 13 DAYYTO BER5.02.2025
COMMERCI ISACHDEVA VSi245 [DAYS [PRIOR TOHEARD |- P.E.
IAL)/CIVIL [BALAJI [FINAL ION [27.02.2025
[FREIGHT JARGUMEN [28.03.20 - D.E|
SARRIER I los 28.03.2025
-  FINALY
IARGUMEN|
TS
139 [SH. BRIJESH KUMAR GARG [SHAHDARA [301, New(CS(COMMER [CS(COMM) [31-08-2024 [M/S  AYUSHIl22.01.20|Not Filed [Not Filed [Not Filed [NO INO o™ an
ICourt ICIAL) k56/24 IDENIM LLP Vs/|25 iith
[Building IM/S KARAN| [February,
IGARMENTS [202517than|
d 19th)|
[February,
2025 finall
301, New|CS(COMMER [CS(COMM) [12-09-2024 [PRAVEEN 29.01.20Not Filed [Not Filed [Not Filed [NO INO 21.202.202
ICourt ICIAL) u82/24 IKUMAR VS5 5 AND|
Building JANAND [22.02.2025
ISHARMA [PE  AND|
24.02.2025
IAND
[25.02.2025

[10[MS. KIRAN BANSAL,SHAHDARA |ROOM NOICOMMERCIAICS  COMM|19.12.2022 |M/S S.KJ07.01.20[NOT INOT INOT INO- INO ?E/og.oz.z
IDISTRICT JUDGE, [208 IL [711/2022 [TECHNOLOGIE |25 [FILED [FILED [FILED 1025
((COMMERCIAL COURT) IS V/S AKHIL

JAIN




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM
[ROOM NOICOMMERCIAICS COMM]|01.06.2024 [SANJEEV JAIN[15.01.20 [NOT INOT INOT INO- INO IPE/04.03.2
208 IL 322/2024 /STUSHAR |25 IFILED [FILED IFILED 25
[ROOM NOICOMMERCIAICS COMM28.02.2023 [M/S KAMAL21.01.20 [NOT INOT INOT INO- INO IPE/01.03.2
208 IL l101/2023 [TRADING CO.J25 IFILED [FILED [FILED 25
/S M/S YADAV|
HOLESALE
[ROOM NOICOMMERCIAICS COMM|04.02.2023 [MS SADA SHIV[24.01.20NOT INOT INOT INO- INO IPE/05.03.2
208 IL. I56/2023 [ENTERPRISES |25 [FILED [FILED [FILED 025
/S
IMOUNTAIN
ISTEEL PVT LTD
[ROOM NOICOMMERCIAICS COMM}f9.12.2023 |S B  SALES?28.01.20[NOT INOT [NOT INO- INO [PE/05.03.2
[208 IL 633/2023 ICORPORATION |25 IFILED [FILED [FILED 25
IV/S SATISH|
[KUMAR
IMITTAL
[ROOM NOICOMMERCIAICS COMMfi4.11.2022 [DINESH 29.01.20[NOT INOT INOT INO- INO IPE/04.03.2
208 IL 629/2022 [KUMAR  JAINj25 IFILED [FILED IFILED 25
/S SANTOSH]
IGOEL
K41 [SH. SANJAY SHARMA-ILISHAHDARA [303, New|CS(COMMER [CS(COMM) [07-09-2024 [M/S RUR}16/01/2 Not Filed [29/11/2024Not Filed [NO INO 10-09-
IDISTRICT JUDGE,| [Court ICIAL) k73/2024 [TALENT 025 2024,
ICOMMERCIAL COURT Building ISOLUTIONS [2109-2024,
IPVT LTD V§ [21-10-
2024, 251
[ENTERPRISES 11-2024,
4-12-
1303, NewCS(COMMER [CS(COMM) [14/08/2024 [M/S CAPITAlj22/01/2 [Not Filed [NO INot Filed [NO INO [28-08-
ICourt ICIAL) k35/2024 IPLASTICE 025 2024, 07
Building I[HOUSE \E 10-2024,
[HINDUSTAN [21-10-
[INDUSTRIES 2024, 04
IPROP NARESH| [11-2024,
[KUMAR 6-12-
1303, NewlCS(COMMER [CS(COMM) [04-10-2024 [PNB VSi23/01/2 [Not Filed [NO INot Filed [NO INO l14-11-2024,|
ICourt ICIAL) I520/2024 IKAMAKSHI 025 [23-01-
Building IMAHAJAN 2025,
1303, NewCS(COMMER [CS(COMM) [25/11/2024 [BHUSHAN 28.-01- [Not Filed [NO INot Filed [NO INO 17-12-2024,|
ICourt ICIAL) 73/2024 PAIN VSpeo25 [22-01-
Building IRUPINDER 2025, 284
[KAUR [01-2025
1303, NewCS(COMMER [CS(COMM) [02/07/2024 [PREET 130/01/2 [Not Filed [20/01/202 [Not Filed [NO INO 3-07-
ICourt ICIAL) 358/2024 IBROTHERS 025 5 2024, 15
Building ILTD \E| 7-2024,
ISHEHBAZ [27-07-
IMALIK 2024, 134
l09-2024,
18-10-
k2 |SH. PAWAN KUMAR MATTOISHAHDARA ICS(COMM)/ |GAGANDEE [09-01-2025 24-01- [NOT INOT INOT INOT FILED|P.E. 22+
IDJ (COMM-04) lo3/2024 [P SAPRA VY 2025 IFILED [FILED [FILED 2-2025
IJALT HASAN
ICS(COMM)/ [PUNJAB l22/01/2025 INOT INOT INOT INOT INOT FILED|P.E. 07
552/2024  [NATIONAL FILED [FILED [FILED FILED 3-2025
[BANK \E
ISURENDER
IKUMAR
IBARDIA
43 [MS. PREETI AGARWAINORTH- uo6 ICivil ICS 06-01-2025 [ASSOCIATED 10-03-2025
IGUPTA, DISTRICT JUDGE[WEST COMM)/190| IREFRACTORIE
I((COMMERCIAL COURT) 2023 15 AND|
IMINERALS VS|
ISANMATI EXIM|
[PVT. LTD.
ICS l08-01-2025 [SPECTRUM [26-03-
COMM)/76/ ICONCRETE  P| ko25
2021 LTD. VS J B
IDESIGN
ICONSULTANT




DISTRICT COURT CASE E CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM

ICS l09-01-2025 [M/S NAV]| [20-01-2025
COMM)/217| [BHARAT ENT|
2019 S M/S R.C|

[PAPER

IMACHINE AND|

JORS.
ICS l15-01-2025 [M/S SINGLA| [17-04-2025
COMM.)/80 [POLYMERS V§
18/2022 IM/S SHREE|

[POLY PLAST
ICS 16-01-2025 [ASHOK KUMAR| 5-05-
COMM)/104| ISHARMA VY 2025
2020 IPEB

[INDUSTRIES
ICS [16-01-2025 [SUNCARE [06-05-
COMM)/42 [FORMULATION| 2025
/2022 P LTD \E|

JARCHEM

[DRUGS PVT|

[LTD AND ORS.
ICS 18-01-2025 [OSWAL CABLE [09-04-
COMM)/60 [PRODUCT P (2025
/2021 ILTD. \E|

RISHABH JAIN
ICS 20-01-2025 [RAJDHANI 7-05-
COMM.)/45 [FURNISHING P| ko25
I5/2022 LTD. VS UKKEN]|

ERGESH

JOSH
CS 21-01-2025 |CANARA BANK] 3-06-
COMM)/87 S M/S ROS§ 2025
/2022 [BRIGHT

[HOUSIERY
ICS 21-01-2025 [PELIKAN [07-07-2025
COMM)/55 INDUSTRIES
18/023 S SHRI|

[BALAJT

[PLASTIC
ICS l22-01-2025 [PRITAM [26-05-
COMM.)/20 [KUMAR 2025
[7/2021 IMITTAL  ANDy

JORS. A%

ISAURABH

[TANWAR AND|

JANR.
ICS 24-01-2025 [M/S PANNU| [28-04-
COMM.)/12 ICAR RENTAL P| 2025
/2022 [LTD. VS THH

INEW INDIA|

JASSURANCE

ICO. LTD.
ICS l24-01-2025 [M/S PANNU| [28-04-
COMM.)/12 ICAR RENTAL P| 2025
/2022 ILTD. VS THE

INEW INDIA|

JASSURANCE

ICO. LTD
ICS l24-01-2025 [M/S PANNU| [28-04-
COMM.)/12 ICAR RENTAL P| (2025
2/2022 ILTD. VS THH

INEW INDIA|

JASSURANCE

0. LTD
ICS 28-01-2025 [TOMAR [20-05-
COMM.)/40 “ONSTRUCTIO 2025
l2/2022 IN COMPANY V¢

[KINGSTON

JROYAL CORP.
ICS 29-01-2025 [M/S R.S| 3-04-
COMM.)/10 [POLYMERS V¢ 2025
[7/2019 1/S NEV

[PUNJAB AGRO|

ICO. AND ORS.




DISTRICT COURT CASE E CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM REGI
ICS 20-01-2025 S R RISING P’ [05-08-
COMM.)/38 LTD VS APEX| o025
l5/2021 IBUILDTECH
[PVT. LTD.
ICS 30-01-2025 [M/S RAJDHAN]| [26-05-
COMM.)/30 [FLOUR MILLS (2025
2020 S RAKESH]
[KUMAR
ICS 30-01-2025 [EMGREEN 130-04-
COMM.)/66 [MPEX LTD V¢ [2025
3/2022 [DHURI
[PLASTIC P LTD.
l44 [SH.VINOD YADAV 316 [Civil ICS/Comm./5[18.09.24  [Vijay  Kuma 8.01.25
8/24 IGupta Vs. Laxmi
IChand Ahuja
ICS/Comm./9[23.12.23 IM/s Nama l15.01.25
25/23 [Enterprises Vs

IM/s  Subtlestar
[[ndustries  Pvt)

ILtd.
ICS/Comm./2[15.04.24 [Rakesh Seth Vs [16.01.25
[21/24 INirsu Sal

IDwarka Parsad]

Pewellers
ICS/Comm./8/08.12.2023 [Rattan Lal [25.01.25
82/23 |Aggarwal Vs

IM/s Battlq]

IMotels Pvt. Ltd.

ICS/Comm./7[26.09.23 JRam  Shankar| [29.01.25
29/23 IPandey Vs. Shir

[Kumar Bansal
ICS/Comm./3/07.06.24 IMacha [30.01.25

3/24 “onsumer

Products Pyt

ILtd. Vs. Chai

ISutta Bar

[Trading Pvt. Ltd

5 [SH. AMIT KUMAR, DISTRICTINORTH NIL
WUDGE, COMMERCIAL
ICOURT
146 |SH. UMED SINGH, DISTRICT[NORTH NIL
JUDGE (COMMERCIAL)
a7 [SH. PANKAJ GUPTA,|SOUTH 1603 Commercial |CS COMM|11.01.2024 [M/S 08.01.20[15.01.2025 [22.01.2025 [22.01.2025[NIL INIL INIL
IDISTRICT JUDGEWEST suit [21/2024 IPRIYANSHI VSi25
((COMMERCIAL) IM/S SHIFA|
[FASHION
1603 ICommercial |[CS COMM,J01.10.2024 [PUNJAB 08.01.20(15.01.2025 [23.01.2025 [23.01.2025|NIL INIL INIL
uit k92/2024 INATIONAL 25
IBANK VS M/§
PKG SPICES
03 ICommercial |CS COMM.,11.01.2024 [PRIYANSHU [18.01.20 [25.01.2025 [07.02.202507.02.202 [NIL INIL INIL
suit [18/2024 [KUMAR 25 5
[PRIYADARSHI
'S RAJ KUMAR|




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING
ROOM
1603 ICommercial |[CS COMM.28.09.2024 [M/S NAND}20.01.20[27.01.2025 [10.02.2025 [10.02.202 [NIL INIL INIL
suit 1u86/2024 IRAM RAMp25 5
JAVTAR vy
JAMIT KUMAR
1603 Commercial |CS COMMJ07.09.2024 [UNION  BANKI20.01.20[20.01.2025 [20.01.2025 [20.01.202 [NIL INIL NIL
uit K50/2024 IOF INDIA VSg25 5
ISHAMBHU
ISABRAN
03 [Commercial [CS COMM18.10.2024 [BANK OF|21.01.20 [28.01.2025 |04.02.2025/04.02.202 [NIL INTL INIL
fsuit l522/2024 INDIA VS M/Sges5 b
IATSUM
03 ICommercial |[CS COMM29.05.2024 [[INDIAN BANK}22.01.20[29.01.2025 [05.02.2025/05.02.202 [NIL INIL INIL
suit [284/2024 S CHANDAN |25 5
[KUMAR
IPANDEY
1603 Commercial |CS COMM J04.09.2024 [UNION BANKI22.01.20[29.01.2025 [29.01.2025 [29.01.2025NIL INIL INIL
suit K26/2024 F INDIA VS5
IRAJPAL
[KARHANA
603 ICommercial [EX. COMM.24.04.2024 [RAJINDER 22.01.20 [22.01.2025 [22.01.2025 [22.01.2025|NIL INIL INIL
uit 68/2024 [KUMAR VSf25
IRAM GOPAL
03 ICommercial [CS COMM/02.12.2024 [UNION BANK}23.01.20[30.01.2025 [06.02.2025/06.02.202 [NIL INTL INIL
fsuit 605/2024 IOF INDIA VSg5 5
IM/S TARA|
[ENTERPRISES
1603 ICommercial |[CS COMM30.09.2024 [PUNJAB 23.01.20[30.01.2025 [06.02.2025/06.02.202 [NIL INIL INIL
suit K91/2024 INATIONAL 25 5
IBANK VS M/§
ISEEMAS
[KITCHEN
603 Commercial |CS COMMJ21.10.2024 |ADDIDAS  AG{24.01.20(31.01.2025 [07.02.2025/07.02.202 [NIL INIL INIL
uit 528/2024 S LALITj25
[KUMAR
KW8|VIKAS DHULL, DISTRICT 13 ICommercial |CS (COMM)/|24-09-2024 [State Bank ofly5664 [28.01.202528.01.2025 [28.01.2025}45706 k5706 45699
WDUGE, COMMERCIAL Isuit W74/ 24 [India Vs Santosh|
ICOURT-02
13 ICommercial [CS (COMM)/|12-07-2024 |Ravi And Ravily5665 [22.01.2025 [22.01.2025 [22.01.2025[12.02.2025 [12.02.202(05.02.2025
suit 1362/24 ICommunication 5
Vs M/s Nextrs
ICommunication
149 |SH. AMIT BANSAL, 1614 Commercial |CS(COMM) [24.08.2024 [INDIAN BANK[08.01.20[PE- INIL INIL INIL INIL INIL
IDISTRICT JUDGE,| [Suit k16/2024 S. M/S GOYALj25 27.01.2025
ICOMMERCIAL COURT-03 IGENERAL
ISTORE
1614 ICommercial |CS(COMM) [04.07.2024 [PUNJAB 10.01.20 [PE- INIL INIL INIL INIL INIL
[Suit 34/2024 INATIONAL 25 20.01.2025
IBANK VS|
[RAJAT KUMA
14 ICommercial [CS(COMM) [30.03.2024 [UNION BANK}0.01.20 [PE- INIL INTL INIL INTL INTL
ISuit [180/2024 IOF INDIA VSlo5 [14.02.2025
IMOOL CHAND| & DE-

IPALTWAL

[21.02.2025




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM REGL

1614 ICommercial |CS(COMM) [04.03.2023 [M/S PRAKASHj14.01.20 [PE- INIL INIL INIL INIL INIL
[Suit l114/2025 IPIPES LTD VS|25 27.01.2025
IM/S
ICAPRICIOUS
[FOODSPRODU
ICTS PVT LTD
1614 Commercial |CS(COMM) (06.11.2024 [SBI VS BHARTI [15.01.20 [PE- INIL INIL INIL INIL INIL
[Suit 551/2024 25 [27.01.2025
14 ICommercial |[CS(COMM) [29.02.2024 [SALVATION [16.01.20 [PE- NIL NIL INIL INIL NIL
[Suit 133/2024 JOUTSOURCING|25 06.02.2025
ISOLUTION PVT]
ILTD VS. LARK]
[NTERNATION
AL
14 ICommercial |[CS(COMMo [08.01.2024 [STATE  BANKi18.01.20 [PE- INIL INIL INIL INIL INIL
[Suit 564/2024 IOF INDIA VS|25 1.02.2025
IVIJAY
1614 Commercial |CS(COMM) [01.07.2024 [ARISTO 18.01.20 [PE- INIL INIL INIL INIL INIL
[Suit 1313/2024 [HEALTH CARE?25 18.02.2025
S. TEJAS & DE-|
PEEVAN 25.02.2025
[HEALH CARE
[PVT LTD
614 ICommercial |[CS(COMM) [29.04.2023 [PRAMOD 20.01.20|PE- INIL INIL INIL INIL INIL
[Suit [214/2023 [PATHAK VSj25 [19.02.2025
ISHILPI
IVERMA/DEEPI
KA VERMA
14 ICommercial |[CS(COMM) [11.11.2024 [CANARA BANK}21.01.20 [PE- INIL INIL INIL INIL INIL
[Suit 566/2024 S. MOHDy25 04.02.2025)
PAMIL
1614 ICommercial |[CS(COMM) [15.10.2024 [STATE BANK22.01.20 [PE- INIL INIL INIL INIL INIL
[Suit 514/2024 F INDIA VS5 [12.02.2025
IMR NITIN|
JARYA
1614 Commercial |CS(COMMo [15.04.2024 [[CICI BANK|22.01.20 [PE- INIL INIL INIL INIL INIL
[Suit [208/2024 ILIMITED  VSJj25 12.02.2025
IMUKESH
14 ICommercial |[CS(COMM) [09.07.2024 [STATE  BANK}22.01.20 [PE- NIL NIL INIL INIL NIL
ISuit 52/2024 IOF INDIA VS)o5 [11.02.2025
UNISH
JARORA  PROP|
F TANISHKA|
[ELECTRONICS
14 ICommercial |CS(COMM) [01.03.2021 [M/S SECRETS{23.01.20|PE- INIL INIL INIL INIL INIL
Suit [77/2021 JOF INDIAR5 12.02.2025
[TOURS PVT) & DEA
ILTD TH| 18.02.2025
IDIRECTORKHA
ER ALI KHAN]|
S
1614 Commercial |CS(COMM) [24.01.2024 [SUPRAJIT 24.01.20 [PE- INIL INIL INIL INIL INIL
[Suit I55/2024 [ENGINEERING [25 20.02.2025|
[LIMITED VS| IDE-
IKARAN 3.03.2025
ISEHGAL
1614 ICommercial |[CS(COMM) [19.07.2024 [AMIT JOON VSJe5.01.20 [PE- INIL INIL INIL INIL INIL
[Suit 69/2024 [KARPAGAM 25 10.02.2025
JACEDEMY OF & DEA
[HIGHER [15.02.2025
[EDUCATIO
14 ICommercial |[CS9COMM) [24.02.2024 [ABS SERVICESS31.01.20 [PE- INIL INIL INIL INIL INIL
[Suit [104/2024 S. SHANTTI]25 04.03.2025
IMOHAN & DE-
[EDUCATIONAL 19.03.2025
[TRUST




SR COURT

150 [SH. RAKESH PANDIT,
IDISTRICT JUDGE,|
ICOMMERCIAL COURT-04

DISTRICT COURT

ROOM
o9

CASE TYPE

ICS(COMM)

CASE NO.

[240/2024

DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

REGIS
[30.04.2024

NAME

IPUNJAB
INATIONAL
IBANK VS
IVIRENDER
IKUMAR

03.1.202
5]

Within
eek

af18.02.2025

IN’

=

L

INIL

INIL

INIL

o9

[CS(COMM)

241/2024

[30.04.2024

IPUNJAB
INATIONAL
IBANK v§
[KAMLESH

IDEVI

03.01.20
25

within
eek

al18.02.2025

I

=

L

INIL

INIL

INIL

o9

[cs(convm)

k66/2023

07.10.2023

IM/S PRAKASH]|
IPIPES LTD V§
IM/S BBROJ|
IPLAST INDIA

29.01.20
25

[Within
Week

l04.03.2025

N’

=

L

INIL

INIL

INIL
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